BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
' AHMEDABAD

C P (I B) No. 118/9/NCLT/AHM/2017

Coram: Present Hon ble Mr. BIKKI RAVEENDRA BABU
- o ' ' MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
' BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19.09.2017

Name of the C_ompany: Larsen & Toubro Ltd
' - V/s. -
- Dhoraji Engineering Co. Pvt. Ltd.

>ection of the Companies Act:

- S.NO, NAME (CAPITAL LETT ERS) _DESIGNATION REPRESENTATION __SIGNATURE

M-r' chjuv* G?OLV\OUM '
a{w Mr. Rabreel Patel

2. [b_ NanavaH RAssoclates |

o ' ?d-i-l«me} E%

ORDER

Learned Advocate Mr. Keyur Gandhl with Leamed Advocate Mr Raheel Patel 1/b

 Nanavati Associates present for Apphcant/ Operatlonal Credltor None present for
Respondent. -

- Applicant filed proof of service of notice on Respondent.
Applicant filed Bankers certificate.

For Ob] ections of respondent, 1f any and for hearmg before adrmssmn list the matter

on 04.10.2017. ,
I\,U/ a\ ? | \/

KKI RAVEENDRA BABU

MEMBER J UDICIAL

Dated this the 19th day of September, 2017.




